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No. 461/HCS Date: 18.02.2025
NOTIFICATION

The Hon’ble, the Chief Justice, High Court of Sikkim, is hereby pleased to change the
nomenclature ‘Housekeeping staff/ Housekeeper’ to ‘Supervisor’(Housekeeping &
Maintenance), with immediate effect.

By Order,

(Prajwal Khatiwada)
Registrar General
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